1071

The Minister of Education (Shri M.
C. Chagla): (a) to (¢). A statement
is laid on the Table of the House.
[(Placed in Library. See No. LT-
§107/65].

Coaching Camps for ecricket

336. Shri Ram Harkh Yadav: Will
the Minister of Education be pleased
to state:

(a) whether the Board of Control
for Cricket in India proposes to hold
two All-India Coaching Camps for
school boys; and

(b} if so, the details of the Camps,
starting date and the duration of the
Camps?

The Deputy Minister in the Minis-
try of Education (Shri Bhakt Dar-
shan): (a) Yes, Sir.

(b} One at Bombay from 2Tth Now-
ember to 26th December, 1065, and
the other at Hyderabad from 16th
May to 30th June, 19686,

Find of Old Coins near Jalpur

3%7. Shri Ram Harkh Yadav: Will
the Minister of Edueation be pleased
to state:

(a) whether a large number of ear-
liest coins of the country were found
in Rairh, 82 miles from Jaipur;

(b) it s0, the details of the coins;
and

(c) their antigquity and special fea-
tures, if any?

The Deputy Minister in the Minis-
@y of Edocation (Shri Bhakt Dar-
ghan): (a) to (¢). The information is
being collected and will be laid on the
table of the House, when available.
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Construction of New Markets in Delhl

239. Shrl Bhanu Frakash Ningh:
Shri Kishen Pattnayak:
Bhri Bugri:
Shri Yashpal Singh:

Will the Minister of Home Afuirs
be pleased to state:

(a) whether the Delhi Administra-
tion propose to construct 15 new mar-
kets in Delhi;

(b) it so, whether
those markets hava
and

(c) the criteria to be followed for
allotment of shops in :hese markets?

The Deputy Minister in thy Minks-
try of Home Affalry (Shri L. ML
Mishra): (a) to (c). The Delhi Ad-
ministration directly does not have
project for the construction of new
markets in Delhi.  Presumably the
question refers to the Municipal Cor~
poration of Delhi and the New Delld
Municipal C ™ The Municipal
Corporation of Delhi propose to con-
struct 19 new markets and sites have
been selected. In addition to the
G. B. Pant Super Market in Con-
naught Place area, which is nearing
completion, the New Delhi Municipal
Committee are taking up the consiruc-
tion of two more markets ong in tn®
Diplomatic Enclave srea and the other
on Irwin Road. Sites for these two
markets have been selected.

the stes for
been sclected;
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The Municipal Corporation of Delhi
propose alloting the shops In new
markets to (i) displaced persons (ii)
squatters removed from the site for
the construction of the market; (iii)
persons eligible under Slum Clear-
ance and Jhuggi-Jhonpri Scheme,

The New Delhi Municipal Commit-
fee are idering the adopti of
eriteria to be followed for allotment
of shops in markets constructed with-
In their jurisdiction.

Ralds on Shops in Delhl

340. Shri Yashpal Singh:
Shri Bhanu Prakash Singh:

Will the Minister of Home Affalrs
be pleased to refer to the reply given
to Unstarrej Question No, 2717 on the
23rd September, 1965 regarding the
raids in Sadar Bazar, Delhi and state:

(a) whether the Sales Tax Officers
took possession of the forped Accounts
Books of the shopkeepers of Sadar
Bazar, Delhi; und

(b) if =0, the action taken or pro-
posed to be taken against those firms?

The Deputy Minister in the Minis-
try of Home Affairs (Shri L. N.
Mishra): (a) and (b). Officers of the
Bales Tax Department, Delhi, took
possession of Accounts Books of four
shopkeepers of Sadar Bazar on 27th
August, 1065 for further wverification
The verification is in progress by
Assessing  authorities. Appropriate
action will be taken after the results
gf the verificaion are known.

Expendiiure on Bhelkh Abdullah

8L Shri P. C. Borooah: Will the
Minister of Home Affalrs be pleased
fo state:

(a) the amount so far spent every
month since the detention of Sheikh
Abdullah on different items in regard
% hiz int in d tion;

{b) the amount paid to his family
for their maintenamce during his de-
tentinn; and
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(c) the reasons for spending such
large sums of money on his mainte-
ranee in detention?

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies In the Ministry of
Defence (Shri Hathi): (a) A state-
ment is laid on the Table of the House.
{Placed in Library. See No, LT-5108/
65].

(b) No maintenance allowance has
been sanctioned for the family of
Sheikh Abdullah.

(¢) Keeping in view the way of
life Sheikh Abdullah is used to, the
amount spent on him ig not consider-
ed to be excessive.

Tralning in Rifle Shooting

342. Bhri Rameshwar Tamtla:
Bhrl Himulsingka:

Will the Minister of Home Affairs
be pleased to state:

(n) whether it is a fact that Demhi
Administration has started short 1ifle-
shooting courses in the Union Terri-
tory of Delhi;

{b) if g0, whether Government have
advised the other States to introduce
this scheme; ang

(e} whether Government propose
to give such training to all able-
bodied persons in the country in view
of the Chinese and Pakistan threat te
India?

The Deputy Minister in the Minis-

try of Home Affairs (Shri L. N.
Mishra);: (a) Yes, Sir.
(b) Yes, Sir.

(¢) A Civilian Rifle Training
Sch was introduced by the Gow-
ernment of India. in co-operation
with the State Governments in 1554,
in pursiance of a resolution passed
by the Lok Sabha. The aim of the
Seheme is to train all the ablebodied
citizens in the use of handling of
rifles.






